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Situation in Assam
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SHRI HAREKRUSHNA MALLICK:
Madam, I join in the sentiments ex-
pressed by the hon. Member. ..

THE VICE-CHAIRMAN (DR.
(SHRIMATI) NAJMA HEPTULLA):
All of us join in it. Now we will take
up further discussion on the Budget
(Railways) 1983-84. Mr. Matto, you
were speaking, You conclude your
speech.

RE. STATEMENT ON SITUATION IN
ASSAM

SHRI LAL K. ADVANI (Madhya
Pradesh): Before he speaks, Madam
Vice-Chairman, I believe that the
Home Minister has made a statement
in the other House in respect of Assam
today, on the deployment of the Army
in many districts. Are we to have a
similar statement here? Till now the
practice has been that whenever an
important statement is made in the
other House, it is invariably made in
this House also. I beileve that there
is going to be a discussion on that
statement in the other House tomor-



